
 

CENTRAL INFORMATION COMMISSION 

…. 

F.No. CIC/AT/A/2006/00058 

Dated the 27
th

 June, 06 

 

Appellant: Shri Birendra Singh Malla, 237, Sector 8-B, Baurari, New Tehri, 

District Tehri, Garhwal-249 001 (Uttaranchal). 

 

Respondents: Shri A.S. Bisht, Tehri Hydro Development Corporation Limited, 

Ganga Bhawan, Bye Pass Road, Pragatipuram, Rishikesh Distt. 

Dehradun, Uttaranchal-249 201. 

 

 This is an appeal filed by Shri B.S. Malla against the order dated 6.3.06 of the 

appellate authority and order dated the 18
th

 /22
nd

 February,06 of the CPIO, Shri S.K. 

Shukla. 

2. The parties were called for hearing.  The appellant was absent whereas THDC 

was represented by Shri S.K. Shukla, ED, THDC, Tehri and Shri A.S. Bisht, Director 

(Personnel) & AA. 

3. The appellant’s main plea is about inspection of the ‘original’ report of the 

Committee No. 2.  The appellate authority has mentioned that “………..the Original 

report is not traceable, hence copy of the report has been provided to Shri Malla.”   The 

appellant obviously is not satisfied only with the “copy” of the report. 

4. During discussions with the officers of the Tehri Hydro Development Corporation 

Ltd., it was advised to them that they might hold an in-house inquiry about the loss of the 

‘original’ of the so called report of the Committee No. 2 which should be completed in no 

more than three weeks.  At the conclusion of the enquiry, if it is formally established that 

the original is untraceable, the appellant may be suitably advised within the next two 

weeks.  Before that however, to hold the report as untraceable will not be appropriate. 

5. We notice that the other information requested by the appellant has already been 

furnished to him by the CPIO.  There shall be no order on that.   

6. The appeal is accordingly disposed of. 
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1. Shri Birendra Singh Malla, 237, Sector 8-B, Baurari, New Tehri, District Tehri, 

Garhwal-249 001 (Uttaranchal). 

 

2. Shri A.S. Bisht, Tehri Hydro Development Corporation Limited, Ganga Bhawan, 

Bye Pass Road, Pragatipuram, Rishikesh Distt. Dehradun, Uttaranchal-249 201. 

 

 


